
CENTRAL AOMIN I STRATIWE TRIBUNAL
principal Bcndi

0,A. No» 2065 of 1991

New Oelhiy datod the 20th Ssp t. 1995

HON»BLE MR. S.R. A0IGE» MEMBER (A)

HON»BLE DR. A. VEDAVALLI, MEMBER (3)

1« Shri Oiander Mohan sethi,
s/o Shri S.L. Sathi,
Rro H.No. 4 696 shora Kothi,
pahar canj Main Bazaap,
New Dalhi-110055.

2. shri shambhu Nath
S/o Shri Rambahan

3. Shri diander prakash
s/o Shri Har Oav Singh

4. Shri Hariah Chandar
s/o Shri satya pal

5. shri Bishambir Singh
s/o shri Bac^ambar Singh

6. shri Ram pratap oubay,
s/o Shri ROm churi oubay

7. shri H)andra Kanti
s/o Shri Ragaahwar Kanti

8. Shri Radhay Shyam
s/o shri RBm cfian dar

9. shri Lallu prOaad
s/o shri Hari Rath

10. shri Amrit Lai
s/o ^ri RBmanand

11 . Shri pradaap Munar
s/p 'Shri Rakshit

12. Shri aakhori Lal^
s/o shri Charan Lai

13. Shri aalbir Singh
s/o shri Mulak Raj

14. shri puran chand
s/o Shri Qopi |

15. shri Aahok Kuaar
s/o Shri Sa4thai praaad

16. Shri Raj Ram
s/o Shri Ram A«#iap

17r Shri K. Shi\^sjbramaniam
s/o Shri p .R, Krishnamurthy

18. shri Baaudev Ram
s/o Shri suraj Ram

19« Shri T.N. Suhtfiiaran Nair
s/o Shri T.K. Narayanan Rair
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20* Shri nalkit Singh

s/o ^rl Wunahi Ram APPLICANTS

(By Aduocataj Shri B,S. flainaa)

VERSUS

1« The Genarai nanagms,
Nortiiarn Railway,
New OBlhi»

2, The Divisional Railway Manager,
Northern Railway,
New Oalhi,

3. The Chiaf glactrical Foranan (Train Lighting)
Nor thorn Railway,
New OBlhi* ••• respondents

(By Advocate: Shri B.K, Aggarwai)

ORDER (ORAL)

BY HON'BLE MR, 5.R. ADIGE. WETiBER (A)

In this application shri Chan dor

Mohan Sethi and 19 otharst all hslpar Khaliaaii:

liiorking under the Chief E3>actrioal Foreiiain

(Train Lighting), Northern RaUway have prayed

for a direction to the Raapondente to hold the

trade teat for thsm for the promotion post
ftUtf"/i .

of NMMMi and to promote then from the dates

lliie juniors were promo ted^alongwith consequential
benefits*

2. The applicants* case is that they

passed the aptitude test for the post of helper

Mialiasi and appointed to officiate as auch

yidb orders dated 5,9*86 (Annexure k*2) while
pXlilM 4

a number ofy^junior to th«i were appointed to
officiate as helper khaliasU from a subsequent

date, but the latter have bean trade tested

the post of fitter and promo ted^while the

applicants have betfi ignored* In this connection
A
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aome of 1h • poraons ailagadly junior to tho

applioanta who uora trade tooted for the poet

fitter and prono ted ha^e been noitioned

at Annexure A.l of the 0,A,

-4

3* The reply of the reapondoita doea

not specifically sMobn the allegation a oontainod

in tho 0 .A that pereona yho were appointed

to officiate as helper khaliasi aubaequent to

the appiicortte have boon trade teated and

promoted as fitters, while the applicants

than selves have bean ignored*

Wo have heard Shri B.S. naipss

counsel for the applicants and Shri 8«K« Aggarual

counsel for the Reapondents, ye have also

perused the materials on record, including the

respondents* orders dated 5.9.86 appointing

tho applicants to officiate as helper khaliasi
It

from tee even date and the Reapondante*

orders dated 20*9.88 Appointing the persons

mentioned at Annexure A.l to officiate as helper

khaliasi from a subaoquont #*to i*e. 20.9.88.

Ihiis - prima facie it would appear on the basis

of the ai^ilable rocordithat s/shri Hargobind

pant, FPjander Kumar, Om parkash and RBm Kishan

who iftoro promoted as helper khaliasi subsoqusnt

to the applicants have been trade tested and

promoted as fitters, while the applicants

themselves have not been trade tested and

promoted as fitters. Shri O.K. Aggarwal has
fMr

stated at Ihe barjideapite his best efforts

he has not been able to procure the relevant

integrated seniority list, showing the position

1^
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of the applicants vis-a-vis Shri Hargobind

pant and others. It is true that in paragraph

4.9 of their reply the respondents have stated

that the applicants uere infoimed that no one

junior to them u/as promoted prior to them^ but

this statensnt does not fully explain the

circumstances hou If the applicants uere promoted

as helper Khali a si in 198 6 and Hargobind pant

and others In 1988» the latter were trade tested

and promoted as Fittsrsy uhlle the applicants

were not even trade tested.

5. In this Qonnaction ue further no te that

the applicants are themselves low doun

in the prcMRotion order dated 5.9.8 6 in as much

as the senior most amongst th m Shri Amrit Lal^
f

is at sl«No.78 of that order. Thus there appears

to be 77 persons in the promotion order of

5.9.86 itself who uould rank senior to the

applicants, assuming that this order is in

acoordance with seniority.

6. under the circumstances after hearing

the counsel for both parties and perusing the

materials on record ue dispose of ttiis O.A. by

directing the responden ts to hold' trade test

fb r the po st of Fitter as per rulea^fo r all th e

eligible helper khallasis who were senior too^^

Hargobind pant^who bays not so far been trade

txested. Those elgibls candidates who sucoesafully

dear the trade teatandy(^uho otherwise qualify

A
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for rsgularisation should tiiar eV(^ be
considarad for regular isatlon against a waliable

vacancies in the promotion quota, in the light

of the ralavant rules on the subject* No costs*

(08* A. VEOAVALLI) (S*R. AOZGE)
, , n«Bber (3) nanber (A)
/gk/

>1


